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RAIS.ING OF TIBET ISSUE IN U.N.O. 

445. SHRI D. C. SHARMA: 
SHRI BENI SHANKAR 

SHARMA: 
SHRl KAMESHWAR SINGH: 
SHRI RABI RAY: 

Will the Minister of EXTERNAL 
AFFAIRS be pleased to state: 

(a) wbether it has bee:! decided DOt to 
raise the Tibet issue at the United Nations 
General Assembly session on the score of 
suppression of Human Rights: 

(b) if so, the factors leading to the deci-
sion; and 

(c) the steps Proposed to be taken to 
tackle the issue ? 

THE PRIME MINISTER. MINISTER 
qF ATOMIC ENERGY, MINISTER OF 
PLANNING AND MINISTER OF EX-
TERNAL AFFAIRS (SHRIMATI INDIRA 
GANDHI :(a) Yes, Sir. However. Govern-
ment would support any move calling for 
the cessation of practices which result in 
the suppressiO':l of Human Rights in Tibet. 

(b) and (c). The position was explained 
in detail on the 21st of August. 1968 vide 
Lok Sabha Starred question No. 571. 

CONSULATES GENERAL IN SoUTH AND 
NORTH KOIlM 

446. SHRI D. C. SHARMA : 
SHRI BENISHANKER 

SHARMA: 
SHRI BlBHUTI MISHRA: 
SHRI CHiNTAMANI PANI-

GRAHl: 
SHRI P. C. ADICHAN : 
SItRI A. SREEDHARAN: 

Will the Minister of EXTERN \L 
AFFAIRS be pleased to statt:: 

(a) whether it has been decided to apen 
Consulate General in both North and 
South Korea by India and if so, when they 
will be opened. 

(b) whether it is a fact that these cou.,-
tries have been represented in India since 
1962; , 

(c) if so, the reasons for India not be-
ing represented in these countries so far; 
and 

(d) the factors leading to the decision? 

THE PRIME MINISTER, MINilSTER 
OF ATOMIC ENERGY. MIN1S'fE.R OF 
PLANNING AND MINISTEll OF EX-
TERNAL AFFAIRS (SHRIMATI INDIRA 
GANDHI): (a) Yes, Sir. The Indian 
CO':lSWs General to the Demoaatic People's 




